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CENTRAL'ADMINISTRATIVE TRIBUNAL
principal bench

NEW DELHI

•  ' o.A. NO. 1699/1997
M.A. NO. 1725/1997

.  This the 30th day of July, 1997.

honbue shri justice k. m. agar«al, chairman
hon'ble shri n. sahu, member (A)

Attar Singh S/OBharat Singh,
Sub-lnspeotor, Delhi Pol ,

roilor't?nea!" "s Pana^ inl
^Ih" R/S vUl . P.O. Dulhera,
Distt. Rohtak, Haryana.

Sudhir Kumar S/0 Adel Singh,
Constable Delhi
NO.104A/C,
police Lines, P;
Delhi R/0 A-A2/B, Jagatpur ,
Mandawli Road, Shahdara, Applicants
Delhi.

(  By Shri Mukul Sharma, Advocate )
,-Versus-

1. Commissioner of Police,
Delhi Police Headquarters,
MSO Building,
New Delhi-1 1 0002.,

2. Assistant commissioner of Police: HQ,
Central District Delhi, _
Police Station Pahar Gang, Respondents
D©1h i•

o r d e r (ORAL)

Shri Justice K. M. Agarwal,

The learned counsel for the applicant wants to
withdraw this application with permission to file the
application in. proper form as per rules. Permi
is granted.

(  K. M. Agarwal )
Chairman

(  N. Sahu )
Member(A)

/as/


